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Xncp -h -\ -¥-]pcw Kh. Bbp¿thZ tImtf -P v

{Zhy-KpW hn⁄m\ hIp-∏nse dnk¿®v t{]mP-IvSn-tebv°v

Hcp h¿j Ime-b-f-hn¬ dÆnwKv tIm¨{SmIvSv hyh-ÿ-bn¬

K´v ssat{Im -_tbmw A\m-en -knkv \S -Øp -∂-Xn\v

AwKo-IrX Kth-jW ÿm]-\-ßƒ/em_p-Iƒ F∂n-h-bn¬

\n∂pw ap{Z h® Z¿Lm-kp-Iƒ £Wn-®psIm≈p∂p.  Sn

A\m-en-knkv kw_-‘n® hni-Z-hn-h-c-ßƒ CtXm-sSm∏w

D≈-S°w sNøp∂p

AS-¶¬ XpI—` 4,00,000.

Hmtcm Z¿Lm-kp-Ifpw Kh. Bbp¿thZ tImtfPv

{]n≥kn-∏m-fns‚ ta¬ hnem-k-Øn¬ {]tXyIw Ih-dn-em°n

ko¬ sNbvXv Ih-dn\v ]pdØv “{Zhy-KpW hn⁄m\

hIp -∏nse dnk¿®v t{]mP-I vSn -tebv°v  Hcp h¿j

Ime-b -f -hn¬ dÆnwK v tIm¨{SmIvS v  hyh -ÿ-bn¬

K´v ssat{Im-_tbmw A\m-en-knkv \S-Øp-∂-Xn\p≈

sS≥U¿” F∂v tcJ-s∏-SpØn 31-̨ 12-̨ 2019-̨ \v D®bv°ptijw

3 aWn hsc ka¿∏n -°m -hp -∂-XmWv 31 - ˛ 12 - ˛2019

D®-b v°p -tijw 3.30 aWnbv°v Z¿Lm-kp -Iƒ

\nb-am -\p -k-cWw Xpd -°p -∂-Xm -bn -cn -°pw. bmsXmcp

Imc-W-h-imepw Z¿Lmkv ^md-ßƒ ssIam‰w sNøm≥

]mSn -√m-Ø-Xm-Ip-∂p. Z¿Lmkv ^md-ß-fpsS hn¬∏\

30-˛12-˛2019-˛\v D®bv°v 3 aWnbv°v Ah-km-\n-°p-∂-Xm-Wv.

^md-ßƒ X]m¬ am¿§w Bhiyap-≈-h¿ Z¿Lmkv ^md-

Øns‚ hne-tb-°mƒ ` 50 IqSp-X¬ aWn-tbm¿-U¿ Bbn

Ab-bvt°-≠-Xm-Ip-∂p. Z¿Lm-kn¬ tcJ-s∏-Sp-Øn-bn-cn-°p∂

hne \nc-°p-Iƒ Z¿Lmkv AwKo-I-cn®v \¬Ip∂ XobXn

apX¬ Hcp h¿jw hsc-bp≈ Ime-b-f-hn-\p-≈n¬ am‰w

hcp-Øm≥ ]mSn-√m-Ø-Xm-Ip-∂p. Hcp Z¿Lm-kns‚ hne

` 1400˛B-Wv . [sS≥U¿ t^mdw hmßp -∂-Xn -\mbn

` 168 - ˛ -s‚ (SGST 84 & CGST 84) Hdn -Pn -\¬

Pn. Fkv. ‰n. sNem≥ lmP-cm-t°-≠-Xm-Wv] Uyqπn-t°‰v

^md-Øns‚ hne ` 700.

]qcn-∏n® Z¿Lmkv ^md-Øn-t\m-sSm∏w tcJ-s∏-Sp-Ønb

XpI-bpsS 1% XpI (G-‰hpw Ipd™ XpI ` 1,500)

\nc-X-{Z-hy-ambn Xncp-h-\-¥-]pcw Bbq¿thZ tImtfPv

{]n≥kn-∏m -fns‚ t]cn¬ FSpØ Unam‚ v {Um^v‰pw

` 200˛s‚  tIcf kwÿm\ ap{Z]{X -Øn¬ tcJ-

s∏-Sp-Ønb {]nen-an-\dn F{Kn-sa‚pw lmP-cm-t°-≠-Xm-Wv.

GsXmcp sS≥Udpw ImcWw ImWn-°msX \nc-kn-°mt\m

am‰n-h-bv°mt\m D≈ A[n-Imcw Xncp-h-\-¥-]pcw k¿°m¿

Bbp¿thZ tImtfPv {]n≥kn-∏m-fn¬ \n£n-]vX-ambncn-°pw.

GsX-¶nepw Imc-WØm¬ 31-˛12-˛2019-˛\v k¿°m¿ Ah[n

{]Jym-]n -°p-I-bm-sW-¶n¬ ASpØ {]h¿Øn Znhkw

AtX kabw sS≠¿ Xpd-°p-∂-Xm-bn-cn-°pw. IqSp-X¬

hnh-c-ßƒ tImtfPv Hm^o-kn¬\n∂pw Adn-bm-hp-∂Xm-Wv.

[No. 21/2019-20]

No. S1-7435/2019/AVC. 10th December 2019.

Sealed competitive tenders are invited for the
recognized Research Centre/labs for conducting the Gut
Microbiome Analysis for the Research Project under
Dravyagunavijana Department of Govt. Ayurveda College,
Thiruvananthapuram as per running contract for one year
as per the detailed specification attached.

P.A.C.—` 4,00,000.

The envelopes containing the tenders should bear the
superscription “conducting the Gut Microbiome Analysis
for the Research Project under Dravyagunavijana
Department of  Government Ayurveda  College,
Thiruvananthapuram”, as per running contract for one year
addressed to the Principal, Govt. Ayurveda College,
Thiruvananthapuram. The last date of the receipt of
tenders will be at 3 p. m. on 31-12-2019. The late tenders
will not be accepted. The tenderers will be opened at
3.30 p. m. on 31-12-2019 in the presence of the tenderers
or their authorised representatives, who may be present
at that time.

Intending tenderers may on application to the
Principal, Govt. Ayurveda College, Thiruvananthapuram to
obtain requisite tender forms on which tenders should be
submitted. Application for the tender forms should be
accompanied by cash remittance of ` 1,400 [original GST
chalan for ` 168 (SGST 84 and CGST 84) should be
submitted for obtaining tender form] which is the price
fixed for a form and which is not refundable under any
circumstances. Tender forms are not transferable. Sale of
tender forms will be closed at 3 p. m. on 30-12-2019.
Cheque, postage stamps etc. will not be accepted towards
the cost of forms. Those who wish to purchase tender
forms by post shall send an additional amount of ` 50
by money order to cover postal charges. Duplicate tender
forms, if required will be issued at ` 700.

Intending tenderers should submit an amount of 1%
of the amount quoted  as  Earnest Money Deposit
(Minimum `  1,500) by Demand Draft in favour
of the Principal, Government Ayurveda College,
Thiruvananthapuram  together with an agreement in Kerala
Stamp Paper worth ` 200.  The rate quoted shall remain
firm for acceptance till one year from the date of
acceptance. The Principal,  Govt. Ayurveda College,
Thiruvananthapuram will have powers to postpone/cancel
the tender. If Government  declares 31-12-2019 as a public
holiday, the tender will be opened at the same time on next
working day. Further details can be had from the office
during office time.
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Specification for the task requirement for 16S
(V3-V4) amplicon sequencing with Illumina

MiSeq System

Amplicon Sequencing with Illumina MiSeq

Project background and task Requirement for 16S (V3-
V4) amplicon sequencing with Illumina MiSeq system.

Technical strategy Library preparation V3-V4
amplicons are generated from 16S product using a nested
PCR strategy.

Library will be prepared using NEBNext Ultra DNA
Library preparation kit.

In brief, the amplicons are subjected to a sequence of
enzymatic steps for repairing the ends and tailing with
dA-tail followed by ligation of adapter sequences. These
adapter ligated fragments are then cleaned up using SPRI
beads. Next, the clean fragments are indexed during limited
cycle PCR to generate final libraries for paired-end
sequencing.

The resulting libraries are quantified before loading
on the cBot for cluster generation and sequencing on
Illumina MiSeq system to generate 2250 bp sequence
reads. Figure 1. 16S V3-V4 amplicon library preparation
workflow.

Sequencing Prepared libraries will be sequenced with
Illumina MiSeq to generate 0.5M reads, 2250 bp for each
sample.

Upto 80% of the sequenced bases will be of Q30
value. Sequenced data will be processed to generate
FASTQ files and uploaded on the FTP server for
download.

This involves amplicon QC, sequencing-ready library
preparation, cluster generation, sample run on Illumina
MiSeq sequencer, generating quality report of raw data
and secondary data analysis. Parameter Description Project
nature V3-V4 sequencing Sample type DNA Samples No.
of samples 40 Sequencer Illumina MiSeq Read length 2x250
bp Data yield/sample 0.5M reads/sample.

To analyze the received samples with Qubit
fluorometer (ThermoFisher Scientific) and 2200 TapeStation
(Agilent Technologies).

In case the samples fail quality check, the customer
would be requested to provide fresh samples, and all
samples from the project would be re-queued for
sequencing in the next available slot. Input requirements
1.100 ng to 500 ng of DNA amplicons in nuclease free
H2O or 10 mM Tris, pH8.0, quantified with Qubit. Private
and Confidential Page 5 Bioinformatic Analysis l6s.

Metagenomics study involves sequencing of genomic

material extracted directly from any sample without

culturing in laboratory medium. For 16s metagenomics, the

most popular approach is to sequence any of the hyper

variable region of 16s ribosome (preferably V3, V4 & V3-V4

amplicons). Microbial population is identified by a

comparison across reference genome database. The

bioinformatics analysis is done using the following

in-house pipeline:

Bioinformatics Analysis -The steps are as follows:

Quality trimming: A quality control step ensures all the

poor quality reads (below Q30) are discarded or trimmed

and passed to next step. 16s rDNA detection: The targeted

amplicons (V3, V4 or V3-V4) are filtered out from other

unwanted sequences, by detecting the presence of a

known conserved region (CR ) for the specific amplicon

region.

Dereplication & Chimera removal: Dereplication or

duplicates are removed from the raw files to keep

only one sequence per group, which reduces a lot of

subsequent computational time.

Chimeric sequences generated in PCR are also

removed using usearch uchime algorithm Private and

Confidential Page 6 OTU picking: Sequences having a

similarity of 97% are grouped together using denovo

method under a single operational taxonomic unit (OTU).

Any OTU that has a count of 1 that is only one

sequence is present once in a single sample are filtered

out as these may have been created as experimental

artifact rather than being some novel organism.

Taxonomy Classification: One representative sequence

from each OTU is picked up and they are classified using

RDP classifier against green gene database at 97%

similarity. The taxonomy classification is done at phylum,

class, order, family and genus level, oc and  diversity: A

very popular approach to find out the differences between

multiple samples, is to calculate different diversity metrics

across all the samples. When the samples are from similar

habitat, oc- diversity metrics like Shannon indices (diversity

of a sample) and chaol indices (richness of a sample) are

calculated. For samples obtained from different types of

habitat,  diversity is calculated as weighted (quantitative)

and unweighted (qualitative) unifrac (distance metric

calculated by phylogenetic distance of microbial

composition).
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Standard deliverables: The standard deliverables will

include:

1. Quality control data: A table containing quality of

raw files (total reads, average read length, size of data,

base quality, GC % etc.), bar charts for raw read

distribution, data size distribution, base quality distribution

and final processed reads distribution.

2. OTU table: A raw OTU table for each of the

identified taxonomy (at phylum, class, order, family and

genus level) for each samples.

3. Taxonomic classification: Distribution of major taxa

(at both phyla & genera level) across all the samples as

bar charts and heatmaps.

4. Group-wise differentiation (optional): For studies

aiming to understand differences among different groups

of samples, group-wise distribution of major phyla &

genera as bar charts and heatmaps, also boxplots for

different taxa to find out significantly different ones.

5. PCA plots: PCA plot for all the major genera to

find out the major sources of variation across all the

samples. PCA plot for all the samples based on taxonomic

distribution to find out any group-wise trend (where

sample groupings are available).

6. Alpha-diversity: Alpha rarefaction plots for both

shanon and chao1 metrics across all the samples (or

groups), alpha diversity boxplots for both shanon and

chao1 metrics.

7. Beta-diversity (optional): For samples coming from

different type of habitats, PCOA plots for both weighted

and unweighted unifrac.

Office of the Principal,

Govt. Ayurveda College Hospital, (Sd.)

Thiruvananthapuram. Principal.

COCHIN PORT TRUST
Willinagdon Island, Cochin-9

NOTIFICATION

No. A1/Arrest & Sale of Vessels/2016-S. 9th October 2019.

In exercise of the powers conferred by section

123 of the Major Port Trusts Act, 1963 (38 of 1963), the

Board of Trustees of the Cochin Port Trust hereby makes

the following regulations, namely:—

1. (1) Short title and commencement.—These

regulations may be called the Cochin Port Trust (Distraint

or Arrest and Sale of Vessels) Regulations, 2019.

(2) They shall come into force on the date of

publication of the approval thereto by the Central

Government in the Official Gazette.

2. Application.—These regulations shall apply to all

vessels in respect of which any rates or penalties or both

are payable under the Major Port Trusts Act, 1963 or

under any regulations or orders made there under, but

shall not apply to vessels belonging to, or in the service

of, the Central Government or a State Government or to

any vessel of war belonging to any Foreign State.

3. Definitions.—In these regulations, unless the

context otherwise requires,—

(i) “Act” means the Major Port Trusts Act, 1963

(38 of 1963);

(ii) “Deputy Conservator” means the Officer in

charge of the Marine Department of the

Cochin Port Trust and includes his immediate

Deputy, the Harbour Master and any other

officer acting under the authority of the

Deputy Conservator;

(iii) “Form” means the form annexed to these

regulations;

(iv) “Port” means the Cochin Port;

(v) words and expressions used in these

regulations but not defined and defined in the

Act shall have the meanings respectively

assigned to them in the Act.

4. Distraint or arrest of vessels.—(1) Where any vessel

in respect of which rate or penalties have not been paid is

lying at the Port, a demand in ‘Form-I’ shall be made by

the Financial Advisor and Chief Accounts Officer upon

the Master of the defaulting vessel requiring the said

Master to pay all the rates or penalties within a period of

seven days from the date of issue of the said demand.

(2) The demand under sub-rule (l) shall

accompany the copy of the bills containing

the full particulars of Rates or penalties which

were raised against the owner or agent of the

concerned vessel and payment of which still

remains due to the Board.
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